SCHEDULE |
.FORM A
PUBLIC ANNOUNCEMENT
(Reguletion 14 of the Insolvency and Bankruptey Board of India (Voluntary Liguidation
Fro egulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CRYO-VET INDIA PRIVATE LIMITED

1 | NAME OF CORPORATE PERSON CRYO-VET INDIA PRIVATE LIMITED

2 |DATE OF INCORPORATION OF|03/02/2015
CORPORATE PERSON

3 | AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED / REGISTERED

REGISTRAR OF COMPANIES NCT OF
DELH!

4 | CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

U74999DL2015PTC276261

5 | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICGE (IF
ANY) OF CORPORATE PERSON

170/171 FI/F PRAJAPATI NAGAR,
GAUTAM NAGAR, NEW DELHI -110049

6 | LIQUIDATION COMMENCEMENT DATE
OF CORPORATE PERSON

14/08/2020

SANTOSH KUMAR
IBBI Reg. No- IBBI/IPA-001/IP-P01856/

7 | NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE

REGISTRATION. NUMBER OF THE | 2019-20/12876
LIQUIDATOR ADD: 575, CHIRAG DELHI, NEW DELHI-
110017

MOB: +91-8560763444
EMAIL: santosh@sramanuj.com

& |LAST DATE FOR SUBMISSION OF
CLAIMS

12/09/2020

Notice is hereby given that Cryo-Vet India Private Limited ("the Gompany") has commenced
voluntary liguidation on 14th Day of August, 2020.

The stakeholders of Cryo-Vet India Private Limited are hereby called upen to submit a proof

\| mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. Al other
stakeholders may submit the proof of claims in person, by post or by electronic means.

I| Submission of false or misleading proofs of claim shall attract penalties.

Sd-

SANTOSH KUMAR

(Liguidator)

IBBI Reg. No- IBBI/IPA-001/IP-P01856/2019-20/12876

: Place: New Delhi
Date: 17.08.2020

| of their claims, on or before 12th day of September, 2020 to tha liquidator at the address :

1€ KOTAK MAHINDRA BANK LIMITED

Regd office: 27BKC, C 27, G Block, Bandra Kurla Gomplex, Bandra (E),
Mumbai 400 051 Corporate office: Kotak Infiniti, Bldg No 21, Infinity Park,
General AK Vaidya Marg, Malad (E), Mumbai 400 097 www.kotak.com

6361 QY8 98 TOIRE Aad a8,

ODISHA POWER TRANSMISSION
CORPORATION LIMITED

(A& Government of Odisha Undertaking)
Regd.Office; Janpath, Bhubaneswar-751022, Telephone: (0674) 25@351 EPAB‘X}
Websne.mopmejn,m U oagRaSGCOTS: e

e-TENDER -NQT!GE NQ,: CW—GS&MBQ‘!, Ua’{s.-‘l 103,2020

ODISHA POWER TRANSMISSION CORPORATION LTD.
(OPTCL), Bhubaneswar, invites bids (in e-tendering made only)
under single stage two-envelop system from reputed
ERC/Turmkey Contractors for Engineering, Supply, Erection and
Commissioning of 2X20 MVA, 132/43 KV AIS Sub-station with
1SAS at Brundabahal & associated 132 KV LILO
Transmission line (Approx. Line Length- 32 Kmj on 132 KV
Baner {Jayapatna)-Junagarh D/C Line (under cons!fucﬂon};
at an Estimated Cost of the Package for T 52.16 Crore in

Kaiahandi district of Odisha on “Turnkey GONTRACT
BASIS'. Interested bidders ara required to enroll themselves in
the tender portal "www.tenderwizard.com/OPTCL". Complete
setof bidding documents are avaliable on "www.tenderwizard.

com/OPTCL" Portal from (20.08.2020)/(11.00)AM
up-io D1. (21.09.2020) / (12.45) PM. Interested bidders may visit
OPTCL's official website "http:/'www.optcl.co.in” and Tender
Portal “hitp:/iwww.tenderwizard.com/OPTCL for furtherdatail.
Note: Bidders are requested to regularly visit Official website of
OPTCL / Tender Portal only for amendment / errata /
corrigendum (if any) and any other information regarding these
tenders, as the same shall be published only on the OPTCL

website/ TenderPartal. Sdi-
: Sr. General Manager (C.P.C.}
el No.- 08/2020-21 Email ID-sgm.cpc@optel.co.in

FGP LIMITED
CIN: L26100MH1962PLC012406
Regd. Office: 9, Wallace Stréet, Fort, Mumbai- 400001
Tel No. (022) 22070273, 22015269 Website: www.fapltd.in; E-mail: investors@fapltd.in

! AUCTION - NOTICE

That the below mentioned Borrower/s had availed gold loan facility
against security of the gold ornaments/ items, as specified below. The
Borrower/s defaulted in due repayment of the installments and
outstanding dues and as a result of which the Bank was constrained to
issue notices calling upon the Borrower/s to. repay the outstanding
amounts. However, the Borrower/s has failed to repay/clear his
outstanding dues thereby compelling the Bank to auction the gold
ornaments pledged in favour of the Bank.

The auction of the below mentioned gold ornaments would be held at :-
Date: 28-AUG-2020 Time: 11.00 AM Place: Lajpat Nagar Branch
Premises Asment«oned in Aucuun Date c:olumn
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NOTICE OF FIFTY-EIGHTH ANNUAL GENERAL MEETING
NOTICE is hereby given that the Fifty Eighth Annual General Meeting
(AGM) of the members of FGP Limited will be held on Friday, September
25,2020 at 12.30 p.m. through Video Conferencing ("VC") / Other Audio-
Visual Means ("OAVM") without physical presence of the members at a
common venue to transact the business as set out in the Notice of the
AGMwhich is being circulated for convening the AGM.

In view of the COVID-19 pandemic, Ministry of Corporate Affairs vide its
circular no. 20/2020 dated May 05, 2020, read with circulars Nos. 14/2020
land 17/2020 dated April 08, 2020 and April 13, 2020 respectively and
SEBI vide its circular no. SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated May
12, 2020, has permitted holding of AGM through VC/OAVM without
physical presence of the members. Accordingly, in compliance with
aforesaid circulars, AGM of the members will be held through VC/OAVM.

The electronic copy of the AGM Notice together with the Annual Report of
the Company for the financial year 2019-20 will be sent to those members
whose email addresses are registered with the Company/Depositories
and/or Bigshare Services Private Limited, Registrar and Share Transfer

Stock Exchangei.e. BSE Limited www.bseindia.com.

The members can attend and participate in the AGM through the
VC/OAVM facility only. Detailed procedure for attending the AGM and
voting through remote e-Voting and e-Voting during the AGM is being
provided in the notice of the AGM. Further, members who have not
registered their ‘email addresses can also attend the AGM and vote by
following the procedure mentioned in the notice of the AGM. The members

reckoning the guorum under Section 103 of the CompaniesAct, 2013.

The members of the Company who have not registered their email
address can register the same as per the following procedure: =

1. The members holding shares in physical form may get their email

Agents (RTA). The AGM Notice and the Annual Report will also be |
available oft website of the Company www.fapltd.in and website of the
-

attending the AGM through VC/OAVM shall be counted for the purpose of

_ addresses registered with RTA by sending duly signed requestleiter at |
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SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CRYO-VET INDIA PRIVATE LIMITED

i = NAME OF CORPORATE PERSON

CRYO-VET INDIA PRIVATE LIMITED

i DATE OF INCORPORATION OF CORPORATE PERSON

03/02/2015

3 AUTHORITY UNDER WHICH CORPORATE PERSON IS

INCORPORATED / REGISTERED

REGISTRAR OF COMPANIES NCT OF
DELHI

4 CORPORATE IDENTITY NUMBER / LIMITED LIABILITY

IDENTITY NUMBER OF CORPORATE PERSON

U74999DL2015PTC276261

5 ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL

OFFICE (IF ANY) OF CORPORATE PERSON

170/171 F/F PRAJAPATI NAGAR,
GAUTAM NAGAR, NEW DELHI -110049

6 LIQUIDATION COMMENCEMENT DATE OF CORPORATE

PERSON

14/08/2020

7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE

LIQUIDATOR

NUMBER AND THE REGISTRATION NUMBER OF THE

SANTOSH KUMAR
IBBI Reg. No- IBBI/IPA-001/IP-
P01856/2019-20/12876

ADD: 575, 1°" FLOOR, MAIN ROAD,
CHIRAG DELHI, NEW DELHI-110017
MOB: +91-9560763444

EMAIL: santosh@sramanuj.com

8 LAST DATE FOR SUBMISSION OF CLAIMS

12/09/2020

Notice is hereby given that Cryo-Vet India Private Limited (“the Company”) has commenced voluntary

liquidation on 14" Day of August, 2020.

The stakeholders of Cryo-Vet India Private Limited are hereby called upon to submit a proof of their
claims, on or before 12™ day of September, 2020 to the liquidator at the address mentioned against

item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

hmsnku (/\,
SANTOSH KUMAR
(Liquidator)

IBBI Reg. No- IBBI/IPA-001/1P-P01856/ 2019-20/12876

-

Date: 17-Aug-2020
Place: New Delhi




